| TEM NO 77 REGA STRAR COURT NO. 1 SECTI ON Xl

SUPREME COURT OF I NDI A

RECORD OF PROCEEDI NGS

BEFORE THE REG STRAR B. SUDHEENDRA KUMAR

CIVIL APPEAL NO(s). 9242 OF 2003

STATE OF U. P. Appel I ant (s)

VERSUS

RAJA JAGDI SH PD. ( DEAD) THROUGH LRS. & ORS. Respondent ( s)

Date: 02/03/2007 This Appeal was called on for hearing today.

For Appellant(s) M. Vijay Pratap Singh, Adv.

M. Kaml endra M shra, Adv.

For Respondent (s)
M. Rakesh K. Sharnm, Adv.

M. Shiva Pujan Singh , Adv

UPON hearing counsel the Court nade the foll ow ng

ORDER

Service is conpl ete.

Original record is avail able.



rd

The matter is ready for hearing.

Ther ef or e,

list the matter

before the Hon' ble Court.

(B. Sudheendra Kumar)

Regi strar



